
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ§_); DELHI

ORDER

The following transfer and posting orders are hereby made in official exigency with
immediate effect:
mm _ __ , __ __ __ _ __ _ _ __ _

Reader 1n the Court of Sh Vivek J
Aggarwal, Civil Judge-03,
Shahdara, KKD, Delhi

Sh Gurmmder
Singh
EC: 13097

A in Accounts Branch, Central
HC, Delhi

3 $-N0- Name & E.C. From To
! 1 . ' " _ ' ,

T

2
I

‘ Ms. Anita Kanwar
EC: 92227923 SJA in General Branch, RACC,

Delhi
Reader in the Court of Sh.
Praveen Singh, ADJ-11, Central,
THC, Delhi

-\
J i Sh. Ganesh Kr.

EC: 6651 1906
Reader in the Court of Sh. Vivek
Aggarwal, Civil Judge-03,
Shahdara, KKD, Delhi

JA in General Branch, RACC,
Delhi

-\
J

I

Sh. Ram Singh
Rana
EC: 20791 175

Reader in the Court of Sh. Praveen
Singh, ADJ-11, Central, THC,
Delhi

JA in Record Room (Crl.)
Central, THC, Delhi

4 Sh. Rahul Arora
EC: 52799273

JJA in Accounts Branch,
Central, THC, Delhi

JJA in Record Room (Crl.)
Central, THC, Delhi

! 5
I

JJA/Asst. Ahlmad in the Court of
Sh. Arnit Kumar, Spl. Judge, PC-
Act, CBI-04, RACC, Delhi

Ms. Vibhuti
p Chhabra
1 EC: 75355573

Asst. Ahlmad in the Court of Sh.
Harun Pratap, PO-MACT-02,
North-East, KKD, Delhi

I
I

1‘
I

6 .JJA/Asst. Ahlmad in the Court of
Sh. -Harun Pratap-02, PO-MACT,

I North-East, KKD, Delhi

l’ Ms. Venu Mudgal
l EC: 87357155

Asst. Ahlmad in the Court of Sh.
Amit Kumar, Spl. Judge, PC- '
Act, CB1-04, RACC, Delhi

Note: Non-compliance of the order or proceeding on leave immediately will be deemed as deliberate
insnbordination and disciplinary proceedings shall be initiated against the delin\quentls, as per rules

4i '19! M"\7*”"431/" ,9‘(Girish Kathpalia) “'3
Principal District & Sessions Judge (HQs)

. ' Tis Hazan'Courts, Delh'
_ '\\N2 3‘ 2' 7 Z5P7&T/Admn-II/HQs/Delhi/2O23 Dated, Delhi me2_4/ ti 4923

Copy forvyardedl for infor__ma_ti9n_and necessary action to: I
1
2

JRUJ

. The Ld. Principal District & Sessions Judges concemed Delhi/New Delhi.

. The Personal Office of the undersigned.
. The DDOs, Accounts Branches concerned.
. The Dealing Assistants, Personal File, Leave & LAYERS Seat, Central, THC, Delhi for

further necessary action/updation as per rules.
5. The Dealing Assistants, ACR Cell (HQs), Delhi for maintaining/updating the record

re 1 gposting details ofthe official concernedfor the purpose ofseeking ACRs.
 lingAsst., Website Committee, THC with the direction to upload the order on

the ‘Employees Corner (on Website).
7. The officials concemed for immediate compliance.

Principal District & Ses ions Judge (HQS)
Tis HazariCou1ts, Delhi@\


